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Order

C.P No. 86/397-398/ NCLT/MB/ MAH/2012

<

A
- & Advocate for Petitioner was present.
> None appeared for the Respondent&\
3. At request of the Petitioner side, matter is listed on 25th August,

2016 at 10.30 a.m. for hearing.

B.S.V. PRAKASH KUMAR
Member (Judicial)
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V. NALLASENAPATHY
Member (Technical)

Dated: 7t July, 2016,



